
OFFICE OF TI-IE CHIEF JUDICIAL lVIAGIS'l'RA'l‘E: CENTRAL DISTRICT: I)ELI-II
‘.ORDLR

In partial modification of Duty Roster bearing No. l450-l522/CJM/ Central/SSIDR/2025
dated 20-02-2026 for the month of March-2026, it is hereby ordered that following Judicial
Oflicers, Central District, shall work as Duty Magistrate on the dates mentioned against their
names. Further, the residential address of Sh. Vaibhav Garg, JMFC, Central District be read as
“ Flat N0. 405, Tower SEMA Shipra Srishti, Aliinsa Khancl-I, lndirapuram, UP-201014”. Rest
of conditions shall remain unchanged.

s1 No. Name of Judicial Officers Day of Duty W
1 ‘Sh. Arvind Tomar, JMFC 08-03-2026

R/0 341, DDA Flats, Pocket-I,Sector-9, Dwarka, Delhi.
p (In place of Ms. Surhhi*Gupta*Anand. i ffffW

2 Ms. Surbhi Gupta Anand, JlVIFC 13-03-2026
{R/0 R-20, Second Floor, Rishabh Park, Model Town,-III, Delhi
l(ln place of Sh. Arvind Tonia1',gJMFC)

3 Sh. Navdeep Gupta, JMFC’ C C W 16-03-2026 C C
; R/0 B-814 Rohini Heights, Sector-29, Rohini, Delhi.
l (In place of Ms. Urvi Gupta, JMFC)

4 l Ms. Urvi Gupta, JMFC 21-03-2026
R/0 F-150, Upper Ground Floor, Mansarovar Garden, New Delhi
‘(In place of Sh. Navdeep Gupta, JMFC)

MM
(llarshita Mishra)

Chief Judicial Magistrate
Central District. '1']-lC, Delhi.

No. _-_-\'3c il/CJM/Central/SS/DR/2026 Dated, Delhi the 9% ) 0 _14§

Copy forwarded for information to:-

01. The Ld. Registrar General, Hon’hle I-Iigh Court ol' Delhi, New Delhi.
(Through Ld. Principal District &. Sessions Judge (I—lQs), Delhi.

02. The Ld. Principal District & Sessions Judge (I*lQs), Delhi.
03. The Ld Officer In-Charge, Pool Car, THC, Delhi.
04 The Ld. CIMS, all Districts, Delhi! New Delhi.
06. The Ld. Secretary, DLS/\, Central District, TIIC, Delhi.
06. The Ld. Administrative Civil .Iudge,Central District, Delhi
07. The Ld. ACJMs/JMs,1“" Class, Central District, THC and Railway Courts.
OS. The Ld. Principal Magistrates, JJB-I,Il & III, Delhi/New Delhi.
09. The Director, Prosecution, THC. Delhi.
10. The Commissioner of Police and DCsP, North, Central and West District.
l 1. Tlie l G (Prison), Tihar Jail. Delhi] New Delhi.
12. The Secretaries, Delhi Bar Associations, Delhi/New Delhi.
l3. The Nazarat Branch/Filing Section, Central District. Tl-IC, Delhi.
14. The A0 (J), Computer Branch, Central District, Delhi.
15. The Care Taking Branch, TIIC, Delhi.
16. The Supdt. Jail, New Delhi! Law Officcr, Tihar Jaill Lock-Up Incharge, THC.
l7. For unloading on Central ‘Weh-site Committee thmmh l.AYl~“-.R


